17.10.2012 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-7)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 101/2011 HEMANT @ PANDIT AJAY KUMAR
VS. STATE OF NCT OF RICHA KAPOOR
DELHI

2. CRL.A 379/2012 ISHWAR DEEPAK VOHRA
VS. STATE OF NCT OF DELHI RICHA KAPOOR

3. CRL.A 703/2011 SONU @ BIHARI @ TUNNA AJAY KUMAR
VS. STATE OF NCT OF DELHI RICHA KAPOOR

4. CRL.A 1415/2011 BRIJ BABU @ NANNU ADITYA WADHWA
VS. STATE OF NCT OF DELHI RICHA KAPOOR

COURT NO. 35
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN

AT 2.15 P.M.
1. CRL.REV.P.207/2010 BADE LAL PARSHAD & ORS. P.N. VERMA
CRL.M.A. 5798/2010 VS. STATE & ORS. M.N. DUDEJA
JASBIR SINGH MALIK WITH
MANJU JANA

COURT NO. 15
HON'BLE MR. JUSTICE M.L. MEHTA

AT 2.15 P.M

1. cM (M) 1080/2012 AGGARWAL PAPERS VIKAS GOYAL
VS. MUKESH KUMAR DECD KUMAR MUKESH
THR LRS PANKAJ GUPTA

2. CM (M) 1130/2012 NARESH SHARMA - HUF VED PARKASH SHARMA
VS. RAMKISHAN GUPTA AMRIT KAUR OBEROI
& ANR. MAYANK GARG

HEMANT MALHOTRA
S. MALHOTRA

3. CcM (M) 1113/2012 CHEMO PHARMA LABORATORES CHETAN SHARMA
LTD MAHESH AGGARWAL
VS. THAKUR RANGJI MANDIR SANJAY ABBOT
TRUST T. MEHTA

4. CM (M) 1114/2012 CHEMO PHARMA LABORATORIES CHETAN SHARMA
LTD MAHESH AGGARWAL
VS. THAKUR RANGJI MANDIR SANJAY ABBOT
TRUST T. MEHTA

HIGH COURT OF DELHI
16TH OCTOBER, 2012 REGISTRAR (LISTING)



17.10.2012 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (OS-F)
HON' BLE MR JUSTICE V. K. JAIN

AT 10.30 A M

26. CS(0s) 576/ 2005 SUNDEEP KHANNA M S. KHAI TAN AND CO. , AM R Z.
Vs. A DAS GUPTA AND CO. SINGH MR N S. VASH ST, MR B.

B GUPTA, MR. AMR Z.
S| NGH, ABH MANYU NMAHAJAN, V
BALAJI , REKHA PALLI , PRAVESH
THAKUR, RAKESH TI KKU,
NALI NI CH DAMBRAM
R BALASUBRANANI AM , ABDUR
HAMEED, ASAI TAMBI
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